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Business Advisory Committee
(First Delhi vidhan Sabha)

3rd Report
(Presented on 7.4.1994)

The Business Advisory Committee held a sitting on |
Tuesday, the 5th April, 1994, - ’

2. The Committee recommend the allocation of time to
the following items of business as shown against each:-

(1) The Delhi Commission for Wumen B111,1994 : 1 hours
(Consideration and passing)

(2:) Short Duration Discussion onche working of 1—%— houre
D.D.A, ; i
3. TﬁgyCommittee also recommend that the sittings of

the House/be held on Saturday, the 9th April, 1994 amd alse
»n Monday, the 1lth April, 1994 to dispose of urgent Government
Business set for the current session of the Assembly.
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4. The Committee also recommend that a Resolution for
making. an application to become a member of the Commonwealth

Parliamentary Association may be moved by the Chief Minister on
the 7th April, 1994.

CHARTI LAL GOEL
Chairman
Business Advisory Committee
Delhdi,
aprdl 6 ,1994
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